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West, Imphal East, Thoubal and Bishen-
pur during the years 1954-35 and
1959-56;

(b) the number of unexecuted cascs
ng with me and the Amins during
Ii]e years; and

(c) the number of cases pending of
unexecuted for the last five or more
years ?

The Minister in the Ministry of
Home Affairs (Shri Datar): (a) end
(b). A statement giving the required
information is placed on the Table of the
House. [Se¢e Appendix III, Annexure
No. s41].

(s) None.

Manipur Communist Party

Shri Rishang hlu Wil
ux’.h"hmster of Home Affalrs be pleased
to state:

(a) the number of members of the
Manipur Communist Party who sur-
rendered in M::{.e and June, 1956 in
the Court of Additional i
Magistrate of Manipur; and

(b) whether it is a fact that these
surrendered members of the C.P.I.
were wanted by the police since 1950
in connection with the Manipur Com-
munist Party Conspiracy Cise of 1950?

The Minister in the of
Home Affairs (Shri Datar): () and
®). 9 Eenom wanted since 19SI in
connect with the conspirecy case
under scctions 121 A/123 of the I.P.C,,
surrendered in the Court of the Addi-
tional District Magisteate, Manipur i
the months of May and June 1956.

Jundisn Settlers in Andamans

ﬁmm of Fome Afialrs b¢ pleased

to state:

gnznhowmy families from Travancore-
State have been sent to Andamans
for settlement from the quota allotted for
the year 1956; and

(b) what are the special facilities which
will be provided to there,

The Minister in the Ministry of
Home Affairs (Shri Datar)r @) 42
families (193 persoms).
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lhe facilitios

given to the settlers fs the Table

glflpk]&bhl- {Sas Appeadix III Anpcxure
0. 55

Corruption Cases
306, ShriD.C. S m: Will the
Minutcr of Home A be pleased
to state:

(a) the number of corruption cases
filed againet the officers of the t
of India in 1956 so far;

number of cases in which
(‘b&mm has been awarded ; and

c) the number of cases that are still
g decision ?

The Minister 1o the Ministry of
Home Affairs (Shri Datar): (n} to (c).
A statement oonmm the required infor-
mation &s on the 1:56 is laid on
the Table of the ae [Sn ppendix III

sexure No. 36).

LP.S. Officers

. SMD.C.ShlmmW:Jl the
Mm’l‘:t’er of Home Affalrs be pfeased to
sate:

(a)thetoul number of IP.S. pfficers
serving in each A, B and C States and
:l;;lt the Centre on tl'n 1st January, 1956;

(b) the total sanctioned strength of LP.S,
officers for each State?

‘The Minjster in of
mmmmzmnm) 3 () and (b).
Two starements giving th
mation are laid on the lele the House,
[See Appendix 111, Anmexure No. 57).

All India Services Training Schools

Dr. Satyawadlt Will the Mini
t:r%?l‘!om Affairs be pleased o m'-

ia} the number of trainees in both the
ndia Services training schools st present ;

(b) whether any reservation of seqrs
is being obumd in the total number of
candidates taken for tmaining ?





